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SIdbr and Travel Agents 

r Shri BireDdra Bahadur 
110. ~ 'Singhji: 

l Shri Wadiwa 

Will the Minister of TraDsport aDd 
CommuuicatiODs be pleased to refer 
to the reply given to starred Ques-
tion No. 279 on the 16th February, 
1960 and state: 

(a) the nature of decisions taken or 
recommendations made at the Confer-
ence of Shikar and Travel Agents 
with State and Central Government 
officials held in Delhi in February, 
1959; 

(b) how many of these decisionsi 
recommendations have been imple-
mented by the Central and State 
Governments; and 

(C) what action is being taken in 
respect of the remaining ones? 

The Minister 01 State in the Minis-
try of Transport and CommuuicatiODs 
(Shri Raj Bahadur): (a) to (e). A 
statement giving the required infor-
mation is placed on the Table. [See 
Appendix I, annexure No. 15.] 




